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THE 16 TH JANUARY 2014
+~"No. 34 (Rules) —In exercise of powers conferred by sub-section (1) of section 28 read with
section 2(e)(iii) of the Right to Information Act, 2003 the Chief Justice of Patna High Court makes the
following amendments in the Patna High Court (Right to Information) Rules. 2003, published in the Bihar
Gazette (Extraordinary) as under:--

(1 Short Title and Comugencenent. (1) These Rules shall be called “The Patna High Court
(Right to Information) (Amendment) Rules, 2014,
(11) The amendment shall come into force from the date of publication in the Official
Gazette.

(2) Amendment in Rule 4(1) of Paina High Court (Right 1o Information) Rules, 2005 :-
Rule 4(1) is moditied to be read as follows: **IT the requested information does not fall
within the jurisdiction of the authorized person and falls within the jurisdiction of
another public authority, then the application so made shall be transferred to other
such public authority with a due information of transfer to the applicant.”

(3)  Amendment in Rule 4(3) of Paina High Court (Right to Information) Rules. 2005:-
The last part of this Rule “and reject the remaining part giving reasons therefore™ be
substituted by “giving reasons therefore and transfer that part of the request, which
falls outside his jurisdiction, to the other authorized person with intimation to the
persons seeking information.”
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The Theh Court Noufication No. 452 dated 19.10.2003 1ssued with regard W section M)
& (1) ol the Right to Information Act. 2005 designating Appellate Authority, P.1L.Os. and
AP LOs as required w/s 19 of the said Act. in so Far as it relates to the District and other
Courts exeept High Courts. Stands moperative
The noutication i respect of them would have o be issued by the Government

o recommendation of the Thigh Court interms of Aricle 235 of the Constitution.

- By orders of the Chief Justice,

- sd/Tegible, Registrar (Vigilance).
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